
LEGISLATIVE ASSEMBLY 
NATIONAL CAPITAL TERRIRTORY OF DELHI 

 
SESSION REVIEW – FIRST SESSION (Third Part) 

 
First Session – III Part (26 & 27 May 2015): A two-day session was called 
to transact the following business – 

 
Motion under Rule 107: On 26 May 2015Sh. Manish Sisodia, Hon’ble 
Deputy Chief Minister moved the following Motion, “That this House discuss 
the issues arising out of the notification No. 1080 dated 21st May, 2015 
issued by Ministry of Home Affairs, Government of India.” 13 Members 
participated in the debate. 
 
Resolution under Rule 89: Sh. Somnath Bharti moved a Resolution under 
Rule-89 regarding Notification issued by Ministry of Home Affairs, Govt. of 
India on the subject of ‘Services’ and seeking presidential reference. On 27 
May 2015 the debate on the Resolution was taken up and 23 members 
participated. Shri Madan Lal, Shri Kailash Gahlot and Shri Kapil Mishra 
moved amendments to the Resolution. The amended resolution (Annexure A) 
was adopted by voice-vote.  
 
Obituary References: The House made the following obituary references: 
1. On the passing away of Shri Vinod Kumar Sharma, Ex-MLA, First Delhi 
Legislative Assembly (1993-1998)  
2. On the passing away of Shri Bharat Singh, Ex-MLA, Fourth Delhi 
Legislative Assembly (2008-2013)  
3. On the heavy loss of life and property due to earth-quake in Nepal and 
North India. 
 
Special Mention: Thirteen matters were raised under Rule 280 (Special 
Mention) on 25 and 26 May 2016. 
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